
 

 
IN THE HIGH COURT OF ORISSA,CUTTACK  

CC Applications Notified for compliance of court 

fees/removal of defects. 

Date : 01.08.2024  

SL

. 

No

. 

C.A.No. 

Date of 

Applicatio

n 

Case No. 
Applican

t 

Court Fee 

Specificatio

n 

Notif

y 

Date 
 

NOT READY CASES 
 

1 
68685/202

2 
27.08.2022 CRLMC/825/2022 A MOHANTY 5.00,3*5 

2024-

08-01  

2 
19665/202

3 
16.02.2023 CRLMC/2638/2022 M. NAYAK 4.00,3*4 

2024-

08-01  

3 
46226/202

4 
16.05.2024 RSA/206/2022 

YASHABANT

A DAS 
58.00,3*58 

2024-

08-01  

4 
48190/202

4 
21.05.2024 RSA/304/2010 S S KAR 12.00,3*12 

2024-

08-01  

5 
60441/202

4 
19.07.2024 RSA/364/2018 

K K 

MOHANTY 
20.00,3*20 

2024-

08-01  

6 
61260/202

4 
23.07.2024 OJC/3890/1995 

K C 

MISHRA 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

08-01  

7 
62392/202

4 
25.07.2024 WP(C)/5103/2024 

M K 

MOHANTY 
12.00,3*12 

2024-

08-01  

8 
62395/202

4 
25.07.2024 WP(C)/9386/2024 

P K 

MSIHRA 
5.00,3*5 

2024-

08-01  

9 
62545/202

4 
26.07.2024 CRLMP/1040/2024 B K SAHOO 4.00,3*4 

2024-

08-01  

10 
63275/202

4 
29.07.2024 ABLAPL/15545/2020 

S K 

PATNAIK 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

08-01  

11 
63301/202

4 
29.07.2024 WP(C)/13919/2023 S K SWAIN 4.00,3*4 

2024-

08-01  

12 
63308/202

4 
29.07.2024 WP(C)/21350/2018 S MOHANTY 8.00,3*8 

2024-

08-01  

13 
63453/202

4 
29.07.2024 SA/384/2001 G SUNDARA 3.00,3*3 

2024-

08-01  

14 
63455/202

4 
29.07.2024 SA/311/1994 G SUNDARA 20.00,3*20 

2024-

08-01  

15 
63457/202

4 
29.07.2024 SA/311/1994 G SUNDARA 20.00,3*20 

2024-

08-01  

16 
63461/202

4 
29.07.2024 SA/384/2001 G SUNDARA 3.00,3*3 

2024-

08-01  

17 63483/202 29.07.2024 WPC(OAC)/1204/201 M K 5.00,5*3 2024-
 



4 9 MOHANTY 08-01 

18 
63513/202

4 
29.07.2024 WP(C)/2419/2022 S MOHANTY 3.00,3*3 

2024-

08-01  

19 
63516/202

4 
29.07.2024 WP(C)/187/2016 S MOHANTY 5.00,3*5 

2024-

08-01  

20 
63530/202

4 
29.07.2024 WP(C)/21028/2021 S MOHANTY 4.00,3*4 

2024-

08-01  

21 
63532/202

4 
29.07.2024 WP(C)/10466/2016 S MOHANTY 4.00,3*4 

2024-

08-01  

22 
63547/202

4 
29.07.2024 WP(C)/11568/2016 S MOHANTY 3.00,3*3 

2024-

08-01  

23 
63548/202

4 
29.07.2024 WP(C)/11567/2016 S MOHANTY 3.00,3*3 

2024-

08-01  

24 
63554/202

4 
29.07.2024 WP(C)/11565/2016 S MOHANTY 3.00,3*3 

2024-

08-01  

25 
63556/202

4 
29.07.2024 WP(C)/11564/2016 S MOHANTY 6.00,6*3 

2024-

08-01  

26 
63781/202

4 
30.07.2024 CRLMP/1059/2016 

T. 

MOHAPATRA 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

08-01  

27 
63784/202

4 
30.07.2024 OJC/8935/1998 M. BISWAL 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

08-01  

28 
63802/202

4 
30.07.2024 WP(C)/11932/2004 M. DAS 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

08-01  

29 
63805/202

4 
30.07.2024 OJC/4663/2000 T. BAG 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

08-01  

30 
63820/202

4 
30.07.2024 WP(C)/8454/2017 

S. 

MOHANTY 
4.00,3*4 

2024-

08-01  

31 
63832/202

4 
30.07.2024 WP(C)/4448/2003 M. DAS 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

08-01  

32 
63833/202

4 
30.07.2024 OJC/1826/2002 M. DAS 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

08-01  

33 
63835/202

4 
30.07.2024 WP(C)/11572/2016 

S. 

MOHANTY 
3.00,3*3 

2024-

08-01  

34 
63837/202

4 
30.07.2024 WP(C)/11571/2016 

S. 

MOHANTY 
3.00,3*3 

2024-

08-01  

35 
63848/202

4 
30.07.2024 WP(C)/187/2016 

S. 

MOHANTY 
5.00,3*5 

2024-

08-01  

36 
63862/202

4 
30.07.2024 WPC(OA)/2464/2014 

G.N. 

BARIK 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

08-01  

37 
64054/202

4 
30.07.2024 FAO/147/2016 N ROUT 7.00,7*3 

2024-

08-01  



38 
64055/202

4 
30.07.2024 WP(C)/13335/2018 

P K 

MSIHRA 
63.00,3*63 

2024-

08-01  

39 
64056/202

4 
30.07.2024 BLAPL/9220/2017 

S S 

BISWAL 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

08-01  

40 
64057/202

4 
30.07.2024 BLAPL/9165/2017 

S S 

BISWAL 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

08-01  

41 
64058/202

4 
30.07.2024 WP(C)/7801/2019 

B K 

MOHARANA 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

08-01  

42 
64063/202

4 
30.07.2024 BLAPL/9238/2017 

S S 

BISWAL 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

08-01  

43 
64424/202

4 
31.07.2024 WP(C)/14403/2005 B DAS 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

08-01  

44 
64705/202

4 
01.08.2024 WP(C)/35175/2020 S.K.SAHU 16.00,3*16 

2024-

08-01  

45 
64809/202

4 
01.08.2024 WP(C)/1375/2016 N SAHOO 

7.00,3*7 SENT 

TO XEROX 

2024-

08-01  

46 
64810/202

4 
01.08.2024 WP(C)/1377/2016 N SAHOO 

7.00,3*7 SENT 

TO XEROX 

2024-

08-01  

READY CASES 
 

47 
56128/202

4 
03.07.2024 OJC/1604/1968 

A K 

PRADHAN 
19 3*19 

2024-

08-01  

48 
57088/202

4 
05.07.2024 WP(C)/9783/2021 G ROUT 

4.00,3*4 sent 

to xerox 

2024-

08-01  

49 
61272/202

4 
23.07.2024 OJC/15157/1998 

P K 

MOHANTY 
10.00,3*10 dms 

2024-

08-01  

50 
61702/202

4 
24.07.2024 ABLAPL/5402/2024 S DAS 

2.00,3*2 

download copy 

2024-

08-01  

51 
62401/202

4 
25.07.2024 WP(C)/18929/2010 K C SWAIN 

49.00,3*49 

document in 

dms 

2024-

08-01  

52 
62405/202

4 
25.07.2024 WP(C)/11852/2009 K C SWAIN 81.00,3*81 

2024-

08-01  

53 
64065/202

4 
30.07.2024 ABLAPL/2860/2024 L SAHOO 

3.00,3*3 

DOWNLOAD COPY 

2024-

08-01  

54 
64598/202

4 
01.08.2024 ABLAPL/6675/2024 

P K 

MISHRA 

3.00,3*3 

download copy 

2024-

08-01  

N I C 

 


